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Name of the Company: Prolate Prompt Equipment'’s Pvt Ltd.

>ection of the CompaniesAct: Section 230-232 of the (_Zomp anie_s__ Act, 2013
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ORDER

Learned Advocate Mr. Pavan Godiawala present for Petitioner.

It appears that notice to one of the statutory authority was given on 01.05.2017.

Hence, this Tribunal has to wait for 30 days for the representatlon of the statutory

List the matter on 04.07.2017.

RAVEEN DRA BABU
MEMBER J UDICIAL

BI

Dated this the 25 day of May, 2017.




